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Heard Shri B.S.Tripathy, learned counsel for 

the applicant and Shri .K.3ose, learned 5enior Standing 

Counsel for the Respondents. 

Applicant1  Shri Muralidher Swain, by filing this 

.A. had prayed for directing the Respondents to allow him 

to participate in the selection for the post of DMC/Pker 

at Prajatantre S.O. The relief sought by him has becie 

infructuous as the said post has already been filled up. 

Shri Tripathy however subnitted that the applicant having 

worked as E.D.Agent in the Department has gained experience 

wtiich the Department should give weightate. although 

there is no sh jrovision in the E.DAgents Recruinent/ 

Apointrnent Regulations, we dispose of this O.A. by 

directing the Respondents that should the applicant 

apply for any post in the category of E.D.Agent, the 

same may be considered sject to the rules governing 

the selection to that post. No Costs.  
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